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MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(DIRECTORATE GENERAL OF TRADE REMEDIES)
CORRIGENDUM
New Delhi, the 12" November, 2024
CASE NO. ADD (Ol) 13/2023

Subject: Anti-Dumping Investigation concerning imports of “Telescopic Channel Drawer Slider”
originating in or exported from China PR.

F. No. 6/13/2023 DGTR.—Having regard to the Customs Tariff Act,1975 as amended from time to
time (hereinafter referred to as the "Act") and the Customs Tariff (Identification, Assessment and
Collection of Duty or Additional Duty on Dumped Articles and for Determination of Injury) Rules, 1995,
as amended from time to time, thereof, the designated Authority has issued the final finding notification no.
6/13/2023-DGTR dated 19.10.2024 in respect of the anti-dumping investigation undertaken on subject
goods “Telescopic Channel Drawer Slider.”

Paragraph 214 of the final findings and the duty table stands substituted as below-

214. Having regard to the provision contained in Rule 4(d) and Rule 17(1) (b) of the Rules, the Authority
recommends imposition of the anti-dumping duty equal to the lesser of margin of dumping and the
margin of injury so as to remove the injury to the domestic industry. Accordingly, definitive anti-
dumping duty equal to the amount mentioned in Column 7 of the Duty Table below is recommended
to be imposed for five (5) years from the date of the Notification to be issued by the Central
Government, on imports of the subject goods described at Column 3 of the Duty Table originating in
or exported from China PR. The landed value of the imports for this purpose shall be the assessable
value as duties levied under Section 3, 3A, 8B, 9, 9A. of the Customs Tariff Act, 1975.

Duty Table
S. Heading/ Description Country | Country
No. | Sub-Heading | of goods of origin | of export Producer Amount | UoM | Currency
@ 1@ (©) 4) ©) (6) 0] (8) (©))
8302 4110, Telescopic Any
8302 4190, Channel . Country Jieyang Zhengbiao
1 8302 4200, Drawer China PR including Hardware Co., Ltd NIL MT usb
8302 4900 Slider* China PR
écr)]zntr Foshan Shunde Hegian
2 --do-- --do-- ChinaPR | . Y Precision Manufacturing | NIL MT usbD
including Co. Ltd
China PR "
Any Zhaoging City Gaoyao
. Country District Kangxun
3 --do-- --do-- ChinaPR | . - - . NIL MT usD
including Precision Manufacturing
China PR | Technology Co. Ltd
Any
e e . Country Jieyang ZhongXing
4 do do China PR including Hardware Co.Ltd. NIL MT usb
China PR
Any
. Country Foshan Fusaier Metal
5 -do-- -do-- China PR including | Products Co. Ltd. NIL MT | USD
China PR
égzntr Any producer other than
6 --do-- --do-- ChinaPR | . y at serial number 1, 422 MT UsD
including 23485
China PR B
é(r)]zntr Any producer other than
7 --do-- do y ChinaPR | at serial number 1, 422 MT usD
other than
- 2,3,4&5
China PR
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*However, products such as kitchen and bedroom fittings (such as trouser pull-out, slide mounted
ties rack), slim box/ slim ergo, ultra slim box/ super slim ergo, Legra box, tandem box (drawer),
Econo box, slim tandem box, double wall box, compact box, slimline tandem box, double wall
drawer, matrix box are specifically excluded from the scope of the product under consideration.
Ilustrative pictures of such products, excluded from the scope of the product under consideration

are given below, for reference:

S.No.

Product

Ilustrative product picture

Picture-1

Picture-2

Trouser pull-out

(value added
product, with rods
and hooks, used for
hanging clothes)

Slide mounted tie
rack

(slide-mounted tie
rack with hooks for
organizing ties and
belts)

Slim Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

[PART I—SEC.1]
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S.No.

Product

Illustrative product picture

Picture-1

Picture-2

Ultra Slim Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

Legra Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

Tandem Box
(Drawer)

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

Slim Tandem Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)
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S.No.

Product

Illustrative product picture

Picture-1

Picture-2

Double Wall Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

Compact Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

10.

Slimline Tandem
Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

11.

Double Wall
Drawer

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)
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S.No. | Product Illustrative product picture
Picture-1 Picture-2

12. Matrix Box

(drawer system with
2 double walled
side panels mounted
on telescopic
channel)

DARPAN JAIN, Designated Authority
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